399 Motion of Thanks on

(viii) Fmancml assistance .to West
Bengal for refugees.

SHRI SATYASDHAN CHAKRA-
BORTY (Calcutta South): Sir, seve-
ra] thousand refugees have cgme ito
North Bengal from Assam as a re-
sult of the toled movement and
disturbanpes there. The Assam Ad-
ministration bas failed to provide
adequate security to the minority
communities and a sense of insecurity
prevails among ‘the members of such
communities. Most of the refugees are
coming from the riot affected
districts of TDarrang, Goalpara and
Kamrup. Many among them are
severely wounded and have been
hospitalised.

The West Bengal ‘State Government
has already sanctioned Rs. 4 lahks
for the refugees and is trying to
provide temporary shelter for then.
It has already appealed to the Cen-
tral .Government -for funds to meet
the expenses.

I would urge upon the Govern-
ment to- come to the assistance of
the helpless refugees of Assam and
help the ‘Government of West Bengal
by sanctioning adequate amount of
money for the refugees.

I weuld alsp strongly urge 'upon the
Government of India to take necessary
steps so that a sense of security among
the members of the minority com-
munlities is created and the refugees
who have come to North Bengal may
return to their home in Assam.

17.00 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS——contd.

MR. DEPUTY-SPEAKER: The
House will now take wp further con-
sideration of the following motion
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mﬂwed by
Reddy ang sm ,me K. K

Tewari on the 22nd February, 1983,
namely: —

“That an Address be preserted to

the Presi®®nt in the following
terms: —
“‘That the Members of Lok

Sabha assembled in this ‘Session
are deeply grateful to the Presi-
dent for the Address which he hag
been pleased to deliver to beth
Houses of Parliament assembled
together on the 18th February,
1883’ ",

Shri Namgyal to continue his
speech. You have already taken nine
minutes; you can take 6 minutes

more. S ’5‘
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(Interruptions).

MR. DEPUTY-SPEAKER: Do not
act according io his advice; he is not
'in the chair.
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A number of political personalities,
including those belonging to the rul-
ing National Conference, are known
to have receiveq large amount of
money from the dignitaries wvisiting
the State from ** and ** during the
last few years. ** is also stated to be
pumping a substantial amount of
money in the Kashmir Valley.

**Not recorded.
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SHRI G. M. BANATWALLA
(Ponnani): I am on a point of order.
Sir. He hag gpecifically referred to
certain countrieg with whom we have
very friendly, very cordial and very
amicable relations. Not only that, we
will also be playing host to those
countries who will be arriving pere
for the non-aligned Conference. 8§ir,
these are specific allegations against
these countries that they are pump-
ing, so to say, their petro-dollars in
this area with a very wrong purpose.
Therefore, Sir, such an allegation
which affectg the amicable relations
with these countries must be expung-
ed from the records.

MR. DEPUTY-SPEAKER: I will
go through the records. Better aveid
any mention of a friendly country.
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SHRI G. M. BANATWALLA: You
are falling a prey to the RSS pro-
paganda.

SHRI D. NAMGYAL: You may be
a party to that; I am not.

MR. DEPUTY-SPEAKER: Mr.
Banatwalla, please address the Chair.
SHRI G. M. BANATWALILA: Sorry,
Sir. -
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MR. DEPUTY-SPEAKER: Speak
something about the problemg you
are facing in the Ladakh area. Why
do you go to the international sub-
ject?

Wt . AT : S9ISE B GEE
q W AL AT 1T drasa
wr P famr & W &Y
i 7X@ Wwear g, & e
#® qY GATT AT F@@T g, WA
HETAT & 09T 35,555 Faar

T~

E
23
4 %4
Ay



407 Motion of Thanks on FEBRUARY 24, 1983  President’s Address 409

[fl' dYo ma]

I T&H Tq AT & agl a4
f& 3@ awg &= @ &1 Pewfar
YA § | ©C Tadqe F1 Pgwta
T TEiaY 9 3/ WA &1 O FE G
By LA HT HIE GAY7H HSTE
/Y § | [T ¥ q&E W FT
g, f& & &% gowl 35 19 @
faeer ur, ft e T T mg wfeonm
guHT | THE ZMET ST
Paeer

~J

0

:
+;
13
E

3

=

~,
447
cE N

z!

3

§

:
11445

=
%
N

igg%
173
434
§

¢

1343
3

3
*q
19947423

i
ot

A34°
il k- §

EEEEEE!

A%y 27 a;

s
jﬂﬂaééiiag
i ﬂaii

:
13
944

%
th

EEEFE!

:

:

"3 4.3
:

g 3

:

A

3

@ 1 T g & T s & by

X

€T 964 § o e ww @ )

giteT ¥ Ut M F TTHE X
S T TIST AR A W TN
TR W g A W faara o
F guar gudy fear @, STt & ame
HCT & FX FA GO & § qwqra
®1 g, Wb FHIE g fF &R v W
daseg T 9T |

SHR] G. M. BANATWALLA: Ygu
are falling a prey to the RSS propa-
ganda.

SHRI P. NAMGYAL: You may be
a party to that; T am not.

MR. ©DEPUTY-SPEAKER: - Mr.
Banatwalla, Please address the Chair.

SHRI G. M. BANATWALLA:
Sorry, Sir.
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MR. DEPUTY-SPEAKER: 8peak
something about the problems you are

facing in the Ladakh area. Why da
you go to the international subject?
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SHRI ANANTHA RAMULU MALLU .

(Nagarkurnool). I rise to convey my
thanks to the President for his Add-
ress, Many of the memberg from
both sides have participated in this
debate. I thought gt least some of the
memberg on thas other side will ap-
preciate the policies and the achieve-
ments of the government, but, it is
unfortunate that the Janata Party and
the BJP never tried to appreciate the
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government on a gingle issue, ‘when
inside and outside the country, every-
body is appreciating the country’s
achievements. For instance, Asian
games had been appreciated by the
people all over the country and out-
side the country also. They are not
courteous enough to appreciate even
the policies of the government. In
this connection, I would like to men-
tion here one thing. About 50,000 fair
price shops were opened in the last
three years. The very purpose of
opening these shopg is to meet the
needs of the weaker sections. But, in
this connection, T would like to sug-
gest that, while opening these shops
in the villages, these shops should not
be given again to the businessmen
who are being supported by BJP and
other people. I would guggest that a
majority of these shops should be
given to the weaker sections in the
villages so that the poor people can
purchase their daily commodities at
reasonable prices.

This year the Central Government
would be releasing to the States
about Rs. 7,000 million (Rs. 700
crores) for meeting natural calami-
ties. Whenever natural calamities
occur, certainly the Centre ig ~oming
to the rescue of the States. Bu‘, at
the same time, temporary relief 1is
not enough for meeting natural cala-
mities. I would suggest that perma-
nent measures such as irrigation pro-
jects should be taken up to protect
the drought affected areas.

The perforrvance of ou: infrustruc-
ture and our industry has maintained
improvement. Tnat is why power
generation rose by 7.2 per cent and
production of coal by 4.2 per cent,
cement by 10.2 per cent and fertili-
zers by 9.6 per cent. But nobody
as come forward to appre-
ciate it. We know what happened to
the production of these things in
the Janata regime. I come from the
coal area. I know what happened to
the coal production. The coal pro-
duction went down. The power
generation had gone down in spite
of the efforts made by the govern-
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ment machinery and the persons in-
volved in this particular sector I
do not know why these people are
not in a position to appreciate the

achievements made by thig govern-
ment.

Coming -to the family planning
programme, I would like to compli-
ment Mr. Jethmalani for hig at least
recognising Mr. Sanjay Gandhi as
the leader of the Youth Congress;
he has now realised that Mr. Sanjay
Gandhi had done something good to
the nation. But, at that time, when-
ever Mr. Sanjay Gandhi used to ad-
dress meetings, these are the people
who used to object to it and protest-
ed against him. As far as family
planning is concerned, there is an
increase of 16 per cent.

Coming to the new 20-point pro-
gramme, particularly the NREP, it
has been weicomed by all, particu-
larly in the villages. Tt has given
a lot of employment to the rural
people and the rural masses.

Regarding distribution of house
sites, it is worthy to note that
540,000 house sites have been distri-
buted among the weaker sections of
the country. This is a notable point
in the last two years. A number of
cases regarding land acquisition are
pending in the High Courts; and
pattadars never come forward will-
ingly to give land to the weaker
sections. They go to the High Courts
and get stay orders. Again it will
take two or three years. The govern=-
ment should take proper steps to
have a special bench in the High
Courts to dispose of these cases so
that land acquisition problem can be
solved and the weaker sections can
be given land.

Mr. Satya Narayan Rao had men-
tloned about the problems that are
being faced by the backward classes.
I entirly associate myself with the
views expressed by him. He had
mentioned about the impression that

is being given by the parties, parti-
cularly the Opppsition parties that
the backward classes are not being
given sufficient opportunities to come

up.

But it is clearly mentioned in our
new 20-Point Economic FProgramme
and the programmes of the State
Governments as also in the Plan acti-
vities that the weaker sectiong and
the economically backward pcople
will be give all the facilities in the
villages. Most unfortunately, the Op-.
position Parties want only carry on a
propaganda that everything is being
given to the Scheduled Castes and
Scheduled Tribes and not to the
backward classes, and that they are
not being considered at all. I would
like to ask how many  Scheduled
Caste|Scheduled Tribe people are be-
ing given loans, when compared to
the industrialists and ° enterpreneurs
backed by the Janata Party and the
BJP. They never try to understand
the problem and they attribute mo-
tives to Congress (I).

I would like to mention one more
thing here. Coming to the freedom
fighters’ pension, I welcome the sche-
me of the Government of India and
the decision which has been taken
to enlarge the scheme. In this con-
nection, T want to say one thing. I
am feeling rather ashamed that the
Government of Andhra Pradesh has
taken a decision to withdraw the
pension being given to the freedom
fighters, which was introduced earlier
by the State Government. This is
rather unfortunate. If they have any
vengeance aganist the Congress (I)
people, that is a different matter.
But they should try to respect ‘he
freedom fighters who fought for the
freedom of th ecountry and helped
in achieving independence for the
country.

SHRI RAMAVATAR SHASTRI:
Who has stopped? No Government

has stopped.

SHRI ANANTHA  RAMULU
MALLU: The Andhra Pradesh State
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[Shri Apantha Ramulu Malu}

Government has taken a decision fo
stop the pension to freedom fighters
and also to legislators.

SHRI RAMAVATAR SHASTRI:
About legislators, I heard, not about
the freedom. fighters.

SHRI ANANTHA RAMULU
MALLU: They have stopped the pen-
sion. to the freedom. fighters also. I
hepe the Opposition Parties will ap-
preciate and support us in this.

SHRI RAMAVATAR SHASTRI:
I will support you on this.

SHRI ANANTHA RAMULU
MALLU: Coming to the problem of
Scheduled Castes, in the President's
Address it was clearly mentioned
that the introduction of the Scheduled
Castes Development Corporations and
also special component plans and
many other measures that are meant
for them will be taken up by them
and also some State Governments.
In this coennection, I would like to
mention that some of the State Gov-
ernments have not been doing this.
I want suitable instructions to be
given to them to implement these
schemes immediately. 1 am  sorry
also to note that some of the bankers
have been slow—or are not releasing
at all—in releasing money to these
economically backward classes. When-
ever the marginal money is released
by the Finance Ministry, immediately
they should release the money to the

weaker sections, the Scheduled Castes,

and Tribes, etec. The Nationalised
Banks have not been coming forward
to release loan amounts to fhem, I
would therefore request the Finance
Ministry to look into this and issue
suitable instructions to Nationalised
Banks to release the marginal money
as soon as it is sanctioned by the
Ministry of Fimance. Also, market-
ing centres are also to be opened at
thf: block level and district level to
meet the needs of the weaker sections
of the people.
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Coming to the problem of Sche-
duled Castes, I also would like te-
mention, since I come from Andhra
Pradesh, never in the history of the
State of Andhra Pradesh has this
happened that some backward class
people and some Harijang were killed.
Immediately after the election the
Harijans belonging to Kadirikuppam
village were attacked by the Telugu
Desam people. Eighty-six houses
have been burnt and four persons.
hgve been killed. Our General Secre-~
tary Shri Satyanarayana Raqo was
pleased to visit the village. It is very
unfortunate that four people were
burnt alive in the said incident, The
Chief Minister also vsited the village.
He said, “I know the problem. I have
come to help the people.” He, however
was not prepared to listen to the
grievances of the people belonging to
the Scheduled Castes. All that he
said was that the people should raise
slogans in favour of Tami] Desam
and Tamil Nadu. He is making a
capital out of it. This is a human
problem. I do not want to mention
much at this stage. I want a separate
discussion on this. Then I will give
more details.

1 would also appeal to all political
parties not to politicalise this issue.
Please look at this problem as a so-
cial problem. The Party which has
come to power there has takem a
lead to disturb the Harijans, because
they have voted for the Congress(l)
Party. The Harijans have been awa-
kened under the dynamic leadership
of Shrimati Indira Gandhi. We have
been brought up on the principles of
Gandhism, We believe in non-viol-
ence. That is the reason why we are
keeping silent. Let our patience not
be tested.

The Government of India has taken
every care to protect the interest of
the labour. But it is unfortunate
that in Andhra Pradesh, they have
taken a decision to retire the Gov-
ernment employees at the age of 55,
By this decision of the Government,
30,000 employees are going to be



effected. The Government has not
consulted the Government employees
before taking this decision. They
have not observed any democratic
norms. This is a humgn problem.
This has to be looked into. Even to
oust a hotel worker you have to give
a notice under the Industrial Dis-
putes Aet. But in retiring such a
large number of Government em-
ployees no notice has been given.
When NTR or Morarji Desai can
work upto 60 and 80 years, why not
Government employees continue upto
98 years? When in the Government
of India and in other States the re-
tirement™age is 58, why not the some
principle be followed in Andhra Pra-
desh? Andhra Pradesh is not a se-

parate country. After all, it is a part
of our country.

Since many Members have expres-
sed their views on the problems con-
cerning the nation particularly in
Assam and Punjab, I associate myself
with Mr. Rao and Mr. Sparrow and
support the Motion moved by Shri
Brahamanand Reddy on President’s
Address.

SHRI BHOGENDRA JHA (Madhu-
bani): Mr. Chairman, Sir, in the
gpirit in which my friend has just
spoken, one would have liked to sup-
port or agree with the President’s
Address. But, unfortunately, on very
crucial issues the Address is very dis-
appointing. That is why, one cannot
agree on those very points. The Pre-
sident’s Address expresses satisfac-
tien that the inflation has been con-
tained. It has not been stopped, it
is not being eliminated. I do not
want to demarcate between the pre-
vious rule in the name of the Janata
Party and the rest in the name of
the Congress or Congress (I) or what-
ever it is. There has been uninter-
rupted rule of the capitalist class in
our country. The same class has been
ruling. Some persons who were ex-
pelled from that party, founded a
new party or went out of that party.
So, that will make no différence and
inflation hag been continuing all arong.
That means the purchasing power of
the ‘money has been going down. This

is one effective way of exploiting the
toilers and taking away the result of
their labour and offering it to the
wholesaler, the millionaire, the h’ig
monopoly houses. That process is
continuing afid due to this all ouf
plans, all our projects after a few
years become unrealistic because the
purchasing power of the money
is all among going down. Some-
times the rate is very high, some-
times the rate is slightly low. So
that cannot be a matter of satisfae-
tion. As long as the rupee is unstable,
the country’s economy is not stable
and hence the resultant economic con-
ditions are not stabilised. Even the
political conditions cannot be said to
be stabilised That is why I say that
the President’s Address is very dis-
appointing on this point., The Address
notes the point that in many coun-
tries of the world there is recession.
I express my satisfaction that the
President’s Address does not say that
in the whole world there is recession.
Many friends on that side too utter
like that. The Economic Survey has
very rightly traced that in one-third
of the socialist world, there is neither
recession nor inflation nor can there
be. Whether one lies or not but there
it is not. So, the President’s Address
very correctly states that in many
countries there is recession. In that
background how do we contain infla-
tion, stop inflation and at the same
time prevent recession from coming
in because there is a cry in the coun-
try that recession is coming? In such
a context, as we know, the monopo-
lists of a world scale, our country’s
monopolists live with the monopolists
of USA UK. and many other coun-
tries. They, at the same time, com-
bine both these things, recession and
inflation. They reduce production.
When there™is less purchasing power,
they raise the prices of thelr product
and thereby reap more profit and
that is what they call the stagflation.
So actually we are passing through
a stage of stagflation when the pro-
duction is not satisfactorily going up,
the prices are up, purehamng power
is low and so the industries are ery-
zng for market T'hlt IS ﬂie pﬂﬂﬂm
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the form of additional freighy and
mentioned in the President’s Address,
so the President is satisfied that
whatever is necessary that is being
done. Thus, today Rs. 488.90 crores in
the form of additional freight and
fare charges have been levied. The
common people will have to pay it.
That means so much of less purchas-
ing power with the people. That will
result in less sale of our industrial
goods. That will be inviting recession
in our country. The next budget 1is
to come. We are waiting but if this
understanding is there then we will
be going in the way the worlq capi-
talist system wantg us to go.

One saving factor, which the Pre-
sident’s Address unfortunately omits,
has been our growing trade with the
socialist countries, the growing in-
dustrial relations with the socialist
countries. While the President has re-
ferred to the high rate of inflation
and the precipitated recession, this is
one saving factor which is not men-
tioned in the Address, our increasing
trade with the Soviet Union and the
importance of it.

In that very context, the President’s
Address stated:

“Prices of the raw materials
which developing countries export
have fallen sharply, while the
prices of manufactured goods which
we import have gone up consider-
ably. The high interest rate in the
West have further aggravated the
situation for countries like India.”

Very correctly this describes our
trade with the West, because this is
the real position. But, is it appli-
cable to our trade with the Socialist
countries also? Certainly not. But the
President’s Address omits to men-
tion it.

I do not know whether it is un-
intentional or intentional, but the
Address has failed to give that pers-
pective. It is only because of that that
we are in a less worse condition than
the developed countries and many
other developing countries.
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In such a situation, the taxation
policy is very important. When you
increase the freights and fares—and
there is an apprehension that you are
going to increase the Indirect taxes
hereafter—they are going to affect
very adversely our industrial produc-
tion. Because, as very correctly em-
phasised by the Times of Indiu in its
editorial, indirect taxes now add up
to 57 per cent of the value of indus-
trial production, resulting in tax eva-
sion, which is the main cause of the
slow growth of tax revenues today,
to which the Survey itself has drawn
pointed attention. So, this 57 per cent
of indirect tax is coming by taxing
the common man, who has no way
but to pay it. Whether willing or
unwilling, the indirect tax is collect-
ed even by using force, whereas you
are lenient in the collection of direct
taxes. That is why the country is
losing revenue and the economy 1is
suffering. So, the opinion is now
veering round to the view that we
have to reduce the indirect taxes and
be strict in collecting the direct taxes.

Then I would like to say that the
President’s Address completely omits
a reference to what I describe and
characterise as unproductive money,
the unaccounted money which is usu-
ally invested in smuggling, hoarding
and blackmarketeering without pro-
ducing and wealth for the country.
One becomes wealthy without any
productive effort, and there is no
check on that, and it is characterised
as parallel economy. The President’s
Address is completely silent on that.
Is it conscious? Is it following the
footsteps of the Janata Party rule
of two and a half years, when free
play was given to unproductive
wealth by hoarders and unaccounted
money-holders? In such a situation,
one will not be tempted or compelled
to invest money in productive
endeavour, productive effort, which
will help us to bring in a socialist
order. In that situation the national
wealth will not increase, production
will not inecrease, rather production
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will be stagnant, the emplo;s;ment op-
portunities will not be there, rather
unemployment will increase. This

situation requires serious thinking
and drastic remedy.
While on the point of indirect

taxes, take the multi-point sales-tax.
Why not you add it up and have a
single point sales-tax? The States
may grumble. But then you can dis-
tribute a fair share to them. Now
the situation is that the shop-keepers
are exploiting the public. corruption
is increasing, the State is not gaining,
while the consumers are paying
through the nose. So, some such

arrangement has to be brought about.
»

In order to centain inflation, the
taxation policy has to be changed.
Those who are very rich and who
are not investing money in produc-
tive endeavour should be taxed hea-
vily, while relief in taxation should
be given to those people whose pur-
chasing power is less. That is why I
say that a comprehensive taxation
policy is necessary.

17.40 hrs.

[SHRI CHINTAMANI PANIGRAHI in the
Chair]

Again 1 am sorry that the Presi-
dent’s Address does not deal with
that. Just now the House has discus-
sed about that. In respect of sugar-
cane, long staple cotton etc. the pea-
sants are facing the crisis. The prices
have gone down. So, on al] these
things—remunerative prices for agri-
cultural produce, parity between the
prices of agricultural products and
industrial goods, @and public dis-

tribution through a net work of
Government controlled shops after
totally nationalising the  whole-

sale trade in essential commo-
dies and fixing the maximum limit
between the price fair to the primary
producer and that actually charged of
the consumer—a comprehensive policy
has to be adopted. Not that here
you succeed and there you fail and
one section ig compelleg to fight with
the other section. But again the Pre-
eident’s address surprisingly is silent

on that point. You see the condition
in U.P.,, in Bihar and in my own area
where the sugarcane ig lying in the
field. The Government owned mills
have refused to take the cane and we
are apprehending that the peasants
will have to burn it. The cane is
being sold at Rs. 9 or Rs. 10 per
quintal. So I urge that there is neces-
sity to nationalise some of these key
industries, textiles, jute, sugar, edible
oil, drugs and tea. And, Sir, I will
add TISCO. If you have very great
love for the Tatas, let him  have
hig industry, but let this steel indus-
try be homogeneous not be allowed
to remain heterogenous for long.

The question of unemployment has
not been touched in the Address and
we know what the country is facing
now. I would not like to dwell on
thig point much. I would not like
to take much time of the House on
that poine, but I suggest that this
country requires a change in the policy
there also—one person, only one job,
only one job for one person. Other-
wise, one may be the owner of 20
acreg of land and may be roaming
like the unemployed; he will neither
give up the land, nor will he take
up service. And most of the people
who are absentee landlordg belong
to that class. Why? The actual til-
lers of the g0i] are not the owners
of the land. In such a situation, I
would gay the President’s Address,
very disappointingly, is completely
silent on the issue of land reforms,
agrarian reforms, surplus land to the
tiller, tenancy laws and usury. On
all these points it is silent. Have
these things been given a go-by. the
President’s Address also says some
thing about the future, but about
the future, but about the present it
is totally silent. Seo, has the Gov-
ernment surrendered to the landlords
because, the rura]l] wupper class is
against the peasants. Has the Gov-
ernment  surrendered to them? I
woulg like to make this point cles#
to the Government because we know
that on the question of sugarcane price
or the prices of agricultural produce,
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we have tp fight for the entire pea-
santry against the wholesalers, against
the monopolists. But inside the vil-
lages the exploitation by the class ex-
ploiterg ig getting accentuated the
rura] rich are terrorising the  rural
poor peasants and agricultural labo-
urers. Not only the Harijans, not
only the backward castes, but the
rural poor are being oppressed and
tortured and that is resulting in
atrocities against the Harijans. In
most places what are called caste
riots and communal riots are based
upon actions of the upper class, the
rural rich, whose song in most cases
are inside the Legislatures either
here or in the States, in the adminis-
tration, in the judiciary and in the
country’s political system and they are
nurturing casteism, communalism and
encouraging divisive forces. Booth-
capturing was confined to  North so
far. But this time it has comz to
South, to Andhra. In many places
the weaker sections have not been
allowed to go to the booths and in
such a situation, the President’s Ad-
dress is completely silent on agrarian
reformg or debt cancellation or the
Moneylending Ac! and its implemen-
tation. On these things it ig totally
silent. What does it mean? 1Is it
omission or if it is omission, is it
‘willing' or ‘unwilling'? It is very
disappointing.

MR. CHAIRMAN: You have taken
a lot of time, Please conclude.

SHRI BHOGENDRA JHA: I have
not taken much of your time.

MR, CHAIRMAN: You have taken
take another two minutes. And then
you conclude.

SHRI BHOGENDRA JHA: I will
make only the omitted points. In
such a situation the prices are rising.
There is unemployment. There is
corruption. People try to fight, re-
pression seils in. On the one gide eco-
nomic gtress and strain iy growing
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and on the other side social oppres-
sion ig there.

Wherever people try to implement
agrarian laws enacted by the State
Government, the Government being
run by the ruling party, people are
shot at by the policemen. Reports are
filed against the murderers. IG.
Police says there should be charge-
sheet against them. The State Gov-
ernment orders that there should be
no charge-sheet against those mur-
derers. They are occupying Govern-
ment land. They are not fighting for
their own Jand but they are fighting
for the public land. 1 am talking of
‘the Bihar side. Ag the matter has
gone much ahead, all the Members
are here. There should be peaceful
development of our country. But we
find that there ig oppression and
murder taking place in the rura]l side.
This does not form part of the news
because our newspapers have been
fighting for their freedom. We have
been fighting for that. All glory goes
to them because they have compelled
the Bihar Government to surrender.
But we know how free they are to
publish, to what extent they are free
from their owner. That is another
storv. So, I wanted that something
positive should have come in the
President’s Address. There should
have been a Standing Commitiee cof
the legislators or a Committee head-
ed by the elected representatives for
implementation of the suggestions.
The elected representatives are ac-
countable, responsible at least fur
their constituency.

Our party had in 1976 moved with
regard to the issues which are dis-
turbing our country. To-day it is
Punjab., some day it is Assam and
some day it may be elsewhere. Oursg
is multi-lingual, multi-cultural, multi-
religious, and still it is one mnation,
one country and thig multiplicity has
not to be suppressed at any cost.
We will be gifted with the strength
and we shall have the  strength.
There has been growing demand for
inclusion of Manipuri, Nepali, Naithl,
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Bhojpuri and  Rajasthani, in the
Constifution but it is being denied.

With regard to non-aligned summniit,
there has been opposition by some
friends here. 1 do not, want to take
much of your time. Some people say
that India is isolated. It is pure non-
sense. The reality is that the whole
world has urged unanimously to hold
this Conference in India. So, it is a
matter of great pride for us—that we
are strong based for the non-aligned
world. But, we are not neutral on
this issue. The mistakes are on the
super-power side, which my f{friends
on that gide commit.

SHRI GIRDHARI LA1, VYAS:
Thank you.

SHRI BHOGENDRA JHA: No, Sir.
I can leave other things but I would
draw your attention to the legislations
in Bihar. [n Bihar there have be<n
three legislations. One is the Pre:s
Bill. That has been almost dead zs
the Chief Minister has said. We ex-
press gratefulness for that. But there
is another dangerous Bill. TUnfortu-
nately, the Press and the politicians
have not paid much attention to this.
This House and the Rajya Sabha have
unanimously adopted the Criminal
Procedure Code (Amendment) Bill
in 1974 that the powers of the Execu-
tive and the Judiciarv should Le se-
parated. In Bihar, there is an amend-
ment to that Criminal Procedure Code.

MR. CHAIRMAN. Kindly cenclude.

SHRI BHOGENDRA JHA: Just in
two minutes, I will conclude. So, Sir,
by this amendment Bill, the District
Magistrate or the Sub-Divisional Ma-
gistrate can sentence any one up to
six months rigorous imprisoment. So,
here, the prosecutor has becom=> a
judge. That is ggainst our national
policy which hag been the uniform
policy throughout our country. Bihar
is the only State which has not been
following this. I would like to draw

the attention of this Hoﬁse that the
Presidential assent. must not be ac-
cordeq to thig Bill.

MR. CHAIRMAN: You can conelude

SHRI BHOGENDRA JHA: In Bihar,
there hag been a third legislation by
which. the zamindari system is going
to be brought back, I would request
the ruling Party Members also to
oppose this Bill. If not, we are fight-
ing with our blood and if you require
more blood, you will have it from us.
The zamindari system is being brought
back in Bihar on the decision of the
Cabinet. I seek your pcrmission to
lay** on the Table of the Houszg,
a strictly confidential letter by Rus=:i
Modi where he says. . .

MR. CHAIRMAN: You can conclurle,
now.

SHRI BHOGENDRA JHA: You
simply give permission to lay it on
the Table. T will sit down.

MR. CHAIRMAN: It will be exa-
mined.

SHRI BHOGENDEA JHA. Here, he
says that the land should be given
to him under the zamindary system
and thereby thousands of land owners
and house-owners wil] become sub-
tenants of the Tatas. I want this
House to express its concern over it
and request the President not to give
assent to that Bill

MR. CHAIRMAN: Snri Ramswaroop
Ram.

st IW| FEET W (T
guTafe  wgEw, wgAfed  Wegaid
St & gfyamoer oz ST g99arR
ST TG gAT § S9aT # gifew
qUIT AW F AT @ T gW T
gifas auuw fas safar aff &3¢ @
g fo & gy 91 #1 93 g, afew
e @wgq qaf9d FT @ § Mifw

**The Speaker not having subse quently accorded the necessary per-
mission, the document was not treated laid on the Table.
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Tefd wEied 4 gaTd fyser a9 )
Juefeydl SR On F1 SAfa F o3
I & Afd & JR A Fam@T g |

& U A HgEigH Ieeqfa
St & wfwwreer F 243 9 FT AR
G FIAT FAZAT |

T 1 & feara X ga wr
gfﬁaa'qﬁwi‘rvr‘rm%sra

St TTATAAT T | o9 @Y 93
frg & 1wl ww e fFar
£ o= F | TT HAT qI@ S |

g FIE |
(sr=T)

s T TET TW HEErd §, oY
crrﬁﬁ, IgH WER R X T

T
&

2.

s} TATRATE WRAT : O &
T aTX Q!

Af TR TEEX W ZATH &R
# s Af § 99 XTI Ag HAr
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g | e 19823‘&'97-?(, 1982
a6 & o9 wEHS) § gH Wy § Ay
ﬁw?mma#?z maﬁzr?-r

AT ATE 3.5 REC AR F9Y aT
#1 IJOEH  30.6 IIEE AT |

(SFeeT)

1980-81 ¥ F= qoT FT ST
1.05 FAT Hifewr v, 1981-82
Hq 1.62%UT MIfeF a7 w1 1982
83 # 2.1 FUg Wfew e gor )

18.00 hrs.

A ¥ FIEA 9 HEM ¥ FrESTE
#ga § 21 Wfawa I HET 99T &
SR wifgw A9 X | "I
TR ST |

MR. CHAIRMAN: Now I will take
the opinion of the House since a large
number of Hon. Members want to
participate. Some of them have to
leave for their Constitucncies to-
morrow. If the Hous+= agrees, we can
extend the sitting.

SHRI  RAMAVATAR SHASTRI
(Patna): It is a auesten of quurum.

F1eq ol qE1 & w0 | g A7 FIfog
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. U® AT §qEq . FH
A | AT TT TITER |

MR. CHAIRMAN. As a gpecial case,
some of the Hon. Members are leav-
ing tomorrow. They want to know if
they can be accommodateg today.

SHRI G. M. BANATWALLA: Now,
only to accommodate them. Not
otherwise. Only such Members as
will leave tomorrow may be given an
opportunity to speak today and then
we adjourn.

SHRI SUNIL MAITRA (Calcutta
North East): Just today you started
this. There won’y be an end to this.

ot TETEATT Wt ;- faea g 7
10 g @ gr amx TE g |

MR. CHAIRMAN: Only twp Mem-
bers.

Y TEEAR  WEEr 9 Sv
91 ®r@, W oA S W@ & |
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Tl & AN FT WA FW W
AfaFC 2, a8 A § TG AHT g
ast fal ¥ feHew whw fear 8
HIX AT EET ST g |

W §ad § q| 7g @ § e
ghgm, sfeardt =@ 2w ¥ W
T AR W g, o feewm
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“Sixth Plan Strategy for Schedul-
ed Castes and Scheduled Tribes:

“Even the Prime Minister in her
letter dated the 12th March, 1980,
addressed to the Chief Ministers/
Governors of the State Govern-
mentg and Ministers of the Cen-
tral Ministries expressed deep con-
cern of the Government of India
about the problems of the Schedul-
ed Castes and the Scheduled Tribes
and laid emphasis on the fact that
the proportion of Scheduled Castes
iIs much larger in the poverty group
of the country and most of them are
below the poverty line.  Accord-
ingly, our thrust has to be on their
economic development. With re-
gard to Scheduled Tribes, she rei-
terated that our approch should be
to save them from exploitation and
to provide adequate infrastructure
in the remote inaccessible areas.
She desired that the State Govern-
ments should accord highest prio-
rity to the task of the development
of Scheduled Castes and Scheduled
Tribes and plans should be so for-
mulated as to enable the Scheduled
Castes and Scheduled Tribe families
in the States to cross the poverty-
line within a short and specified
period “and if possible at least half
of them in the VI Plan itself. Ac-
cordingly the Planning Commission
in their Sixth Five-Year Plan
(1980—85) document gave first
place to ‘Removal of Poverty’
while outlining the programme
thrusts. Taking into account the
estimated population of Scheduled
Castes now as 10 crores (2 crores
families) and that of Scheduled
Tribes as 5 crores (1 crore fami-
lies), plans during the Sixth Plan
will have to be implemented for
1.50 crores families, 1ie., 1 crore
families of Scheduled Castey and
0.50 crore families of Scheduled
Tribes, so as to raise at least 50
per cent of them above the poeverty
line.” '
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ey wR E dmoawe | &
F AWl TR gEEE 9X Be
AT H w97 g

28 WL, 1981 F Y TF iC-
I S feqrar | 9 gua
AT wHATAT ST g At & | W
Fgr 9T A AW ¥ gRIA, wfeamt
%ﬁ'o To, THo Uo Wa‘ﬁ'm
R @ § 7R ag & Tivse 9T F '
¥ 7 UNFeaT qa¢ & &7 & foreay
faar W& 1 AR I IT4r foeahr
F(Tg T At gieaql TR wfearfyat
F gl F WA F TG WIEAT 94X FI TE
e fasta Rfvaamisragege & @
gW T 98 | AT FIOT g1 T4TE IIN
fafere 7= & 1 @ #4 wwra <@
a1 |

W SRTE 9 FEr -
g9, qa1 Ag ¥T@  gEId W TR
AT FIE BT FI @ F T |
§ =g fF @R H 39 T
TR FE@T AMgE AR @ T4 9l
Fi I FATATH Hl FAHE FEAT G |

awafa agaa: 15 e g m
& O WY HUAT ST HIE F |

s{i W TAEG 1A ﬂ?&ﬁﬁ’
9 & @ § I AEwEs ae § |

MR. CHAIRMAN: You must be

grateful to the hon. Members. They
have cooperated. Now please try to
conclude.

Y qF @O qH ¢ TG ArEAA
¥ wgar wrgar § fr oo 28 fagwy,
1981 %1 gaTr seara ar frast greife
&y oo o foar a1, Afeq €T a8
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sroarae fear o a1 fi gy danfaa
For o € ff  dfefer dea =
faa T FT TAR! 21T T FT HIoww
FET |

g ¥ vy § § & §o TN
qEA g | JW F 80 HH@Al AW
wEY ¥ W # i IR F A
foed are wirwiw Tsat § gEre
qET | 31.2 FUST TN GIFTET q
TE@EPY | 4.8 FUT FHRAL THA
W & #1799 F 7S ) fHe o gard
FFER T g F1 oaniR fufe #
6T feux @m0 wiag gfwr &
fedY Y 3w F U frarer @ faerm |
@ § gaTfam TsAl § 50 AT FHA
st faewor  gorsr & A
@yt T | S fF & oger w8 @
q1, A FT 81 HIEIT HIAET @l
¥ F FWI § A ag @dr 9% fqex
FE! g | TWIOC g IF IW W
¥ Gt w1 IR T AT AGH fE@T A,
T4 I% T W & fegal F @y
WR TR 6T & 99 A @ @
HqHm |

Y foare agY it 1 I9H I3 v FE
s & fr gy & e o d91 F7 AT
20 ¥ 25 TQEE ammaﬂ’l'(wﬁ

gg & fagmr g 7 =9 wAQ
g wwaw ¥ ofiwee #r T A

| WiFeET & I F ¢ 8 af%-
A gu € | (swEmw) g
@t 7, ofv feqm wgaqer fasg &,
T WX ¥ gow AR egw fgerar
qMEAT E | T I A€ AW
w arafas faqwo qar adE a9 )y
%0 ofF SIFT— TZ AT Wi

qEq aaﬁﬁm&nﬁﬁm
N T WA R T T A B
gy g fwar o7 @war § | WE

frg ¥ gfw s we-wgEEa #)
A T snarfor gg-sqqeam A
groAT grFm o1 ot el m wfa
a9 ¥ g grr g W4 fF oSwa
At ¥ el gfawa & AX g )

gaATIfa #gIed, gHIR TAHT
g feww, 1981 & war A0 ¥ )
SN AT FT FHIT F I@T HX IR
AT Fgl A JAJT FT I§ HHATHT
faar fo 5@ @@y § % @ GaT X
oI AfFAE "3 ®em | AfEA
mil aF gl fFaT I F JIEAT
TG wHr g | W fRRgET &
fRara Ard A8 A0 AT §,
faw =mgar g fF g @A afw w
fafer #T & | 99 aF @ IW *r
wfg fefeg aff e ag ar s g 2w
% frarY & #1% Fraer grn A A
g 9% 9 GIT § FA FEH a7
qIE ® HIE AT fEAT

T AOF gA OF IO AT
oG | AR ST A OiiweAL B
Afa & ey & faar § @ Aed
feqre “fega a@vowdw”’ & fF

“With more than 50 per cent of
the country’s irrigation potential
still unutilised, there needs to be
a major shift in our policy so as
to be in favour of minor irrigation
projects on a massive scale.”

( =o=era )

fegcftea  ®T @1 WX Ht &
HITHT €419 faaran Jgmw | oo &w
¥ oF qAT I ATAEAL I g |
Fq Fq Tlo DAY UZ U A @



435 Motion of Thanks en

[ =1 Faq TH]

&, AA-gETEEde ¥ ar ¥, @ qR
Q8T & @ 97T 99 qrienEd ¥ qor
gar #rE faveT ot T &, fege
T AFIT qIIAE A TG arer @T 8 |
wAT elo @AY I WA g fF
gfifafaal ¥ @ 3w Y FEART AT
qea g—uem ¥ fRfwad & am
R FRAT ARy § | 9o § @rfa-
WH F T I, AqFY AR FARE A
SAaT % ATH U< T W & @feq
wT oATed ¢ | & faOr @@ F e
¥awgm WRa § fF fegam 70
FUE AN FT W g | @ I
T § AR IGF T8 qffeFa ariEat
HAl g | A &Agar d A9 TR,
g9 F 99 9%, AIgd d AH I T
M FY ey Ad 3, feREe R
FaT FHT JIET TEN AT

# g™ & vy § TF JE«91<

I Fle w0 IR g | foed fear
Indig Abroad: Fep, 18, 1983:
Khalsa revived in England.

New Delhi: A group of young
Sikhs in England have, according to
an Indian Express Report, establish-
ed an organisation, Dal Khalsa, to
reactivate the pro-Khalistan move-
ment. The group, which has no
allegiance to the self-proclaimed
President of Khalistan, Jagjit Singh
Chauhan, has announced its decision
to use violence, if necessary, to achi-
eve its objective.

AT & W X, gH & 90
UGS & AW UL, YIIGdTl & 419 I
I H TSR AT AT FHCIHT WI§T A
T qaa g, ST fge -ame] ST
¥ qtawT =1fege) g-fow & g-r g=-
foa wz7 @ Paciat @@ # «it & @
AT g fab T &T AT ghew W@y
W FEA g qW W T @few g
® &, O & | g it ae
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T W WG g1 AT« o e
gt @ g, Wiew WTa@ @t ot gfe
qgl &1 Wehall

I T F UTT F {eUIIg T
@ TN @ g¢, HANWh AR
Tar g fo amwe W6 aaw & fag
gug T

-

SHRI M. RAM GOPAL REDDY
(Nizamabad): Mr. Chairman, Sir, I
support the Motion of Thanks on the
President’s Address moved by Shri
K. Brahamananda Reddy, He has
made a very good speech in which he
has expressed national sentiments
and, as a senior politician of the coun-
try, what he said must be apprecia-
ted and followed by all sections of
people in our country. Mr. Chandrajit
Yadav, Leader in the Opposition, has
made very constructive suggestions
and these are appreciated by the
people of our country.

The Opposition has moved over 600
Amendments. Most of these Amend-
ments, are on party lines and party
ideologies.

The Non-communist Opposition has
banked mostly on Asam agitation and
Akali movement. These subjects
have been discussed several times on
the floor of the House. They must
note that the Assam problem is going
to be settled very soon. Elections
have been held in Assam and the
Government will be formed there.
Mr. Brahmananda Reddy has advised
the youth, particularly Assamese, to
remain calm and to think over the
issues in the national interest.

Coming to my State, I wish to point
out that the Congress Government
has, during the last 35 years made
tremendous progress, especially in the
field of generation of power and
irrigation. It has produced lot of
electricity.

Now, the present Chief Minister is
supplying electricity to Karnataka. I
have nothing to say on this. He can
certainly do so. But why not supply
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electricity to Tamil Nadu also? Now,
the State is in such a condition where
we are going to produce electricity
to such an extent not only to meet
our own requirements but we have to
supply electricity to other States to
the extent of Rs. 400 crores. This
agreement was entered into by the
previous Government in the State,
that is, the Congress Government,
and the present Chief Minister Mr. N.
T. Rama Rao is just wasting and
squandering all the money earned by
the earlicr Government.

Now, he is going to supply rice to
Tamil Nadu. We do not grudge it.
But what I would like to point out
is that he is going so recklessly that
a day may come when Andhra Pra-
desh itself would turn into a famine
State. Sir, everywhere there are
trusted traders, good traders, patriots
and nationalists. But there are un-
scrupulous traders also and if you
give them permit for the supply of
one lorry-full of rice, they will send
10 lorriés in an illegal manner and
carn black money. This was once
tried in Haryana and the Government
was deceived on this account and the
State was turned into a scarcity State.
That is why I want to inform the
present Government in Andhra Pra-
desh that they should be very cau-
tiong in this respect.

Sir, there has been a lot discussion
on the sugarcane price. Unless and
until the levy sugar price is increas-
ed, there ig no solution. We have got
so many sick mills,. The in-
dustry is going to be sick and
every month the sugar industry is
losing about Rs. 40 crores. In a
period of six months, the industry is
going to lose over Rs. 240 crores and
the Minister was mentioning today
morning “No, no, we are committed
to give sugar at Rs. 3775 per kg.”
Suppose there is an increase of 15
paise or 20 paise per kilogram in the
levy sugar, Heavens are not going to
fall. What had happened to Janata
Government? On account of their
wrong policies, production of sugar
came down in 2% years from 6.5 lakh

tonnes to 38 lakh tomnes. But on
account of right policies adopted by

' the Congress-I Government from 38

lakh tonnes, the production had in-
creased to 300 per cent in three
years. Nowhere in The country such
a thing has happened. But unfor-
tunately now the production of sugar
is going to come down very steeply
and in a period of two years, I am
afraid the sugar production will come
down to 38 lakh tonnes or so. Then
the people will have to purchase
sugar at Rs. 10 or 12 as had happen-
ed earlier as a result of what the
Janata Government did when sugar
was selling at Rs. 10 or Rs. 12 per
Kg. Therefore, Sir, I would request
the Government to increase the price
og levy sugar just by 15 or 20 paise.

Then, Sir, there is a dispute bet-
ween three or four States, that is,
between Punjab, Haryana and Rajas-
than in regard to the distribution of
canal waters. Here I would like to
emphasise that under no circumst-
ances, the interests of Rajasthan
should be neglected. The people of
Rajasthan have made great sacrifices
but they are the most suffering people
in this country. The construction of
Rajasthan Canal must be completed
as soon as possible. That will con-
tain the advancement of desert area.
Unless that is done, the people of
Rajasthan will not be alble to pro-
gress.

Sir, regarding Muslims in this coun-
try, there is a feeling in some quar-
ters that the minority section, micro-
scopic minority of people in this
country are not treated well.

SHRI G. M. BANATWALLA: It is
a general feeling.

SHRI M. RAM GOPAL REDDY: I
don’t accept that. Here in our coun-
try Hijri 1400 was celeberated with
all the pomp and show and all the
communities including Hindus and
Muslims and everybody joined the
function. Is it not an achievement?
Here Koran recitation was done and
we had invited all the big Muslim
heads for the Koran recitation in our
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country. Thus, there is a great
honour done to this Religion. All
Hindus in India respect Islam greatly

.and they should not have that sort
of feeling.

Sikhs are very respectable people
in this country. We find Sikhs n
every nook and corner of the country;
they are very respectably treated
and people trust them like anything.
But it is very unfortunate, that un-
necessarily the Akali Dal people are
creating boubts in the minds of other
people that the Sikhs, as a minority,
are not being treated properly. If out
©of twenty thousand people, five peo-
ple are bent upon creating some dis-
turbance, they can do that. And that
is what exactly the Akali Dal people
are doing Day before yesterday.
Shri Brahmananda Reddy gave @
timely advice to the Akali Dal people
to behave in a proper manner, and
I hope, they would take that advice
seriously in the interest of the coun-
1ry.

That is all that I have got to say.

SHRI GEORGE JOSEPH MUN-
DACKAL (Muvattupuzha): Mr.
Chairman, Sir, I am thankful to you
for giving me this opportunity to par-
ticipate on the President's Address. I
support the motion of thanks moved
by Shri Brahmananda Reddy.

Ag the time at my disposal is very
short, I will only confine to a few
points concerning the State of Kerala,
and specially the difficulties faced by
the Kerala Government and the peo-
ple of Kerala. I am sure, the Central
Government and the Prime Minister
in particular wil] iake some interest
and take notice of these difficulties,
so that they are removed at the ear-
liest.

First of all, I would mention that
the funds allotted to the State of
Kerala in the Plan allocation are al-
wayg Vvery negligible and small  as
compared to other States. Some
States have been ge‘ting more fupds.
This situation needs to be remedied.
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Kerala is facing a serious situation in
the matter of procuremerit of rice.
Unusually, after so many years,
Kerala is facing a drought situation.
We are consuming more rice jn Kerala
than the other States. The rice situa-
tion there is very difficult, and the
Centra] Government shoulgd hurry up
and supply more rice to the people of
Kerala. Similarly, kerosene  oil,
sugar and cement ag also certain other
things are scarce in Kerala. I would
request the Government to rush up
these things to Kerala as also  suit-

ably augment the allotment of {unds
to that Gtate.

Further, the investment in the pub-
lic sector js very negligible in Kerala.
I would request the Government to
give suitable support and help to the
people of Kerala.

I would particularly like to mention
one thing. In the agricultural com-
modities that we are producing, we
are producing more cash crops like
rubber, coconut, and all these things.
These are now being imported with-

out any restriction. This naturally
affects the interests of the agricul-
turists adversely. There are farmers

with smal] holdings of one or two
acres. This affects them the most. I
would, therefore, request the Govern.
ment to stop the import of these com-
modities and save the poor people
from the difficulties that they would
face otherwise.

As 1 said, Kerala needs rice imme-
diately. The State Government re-

quires the permission of the Central*

Government to get rice from  other
States directly. I would request the
Central Government to give more
powers to the Kerala Government to
obtain rice from other States, ;o that
the situation in Kerala can be improv-
ed.

AT, ¥ AT H FIHAT ST AT &
fa arTed W tew @ awT P qEi
Fie awA =T a3t g

FYY T 2N
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“Swaraj is a meaningless term if

we desire to keep one-fiffh of India

undep perpetual subjugation and

deny to them the fruit of national
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culture. We are seeking the aid of
God in this most purifying move-
ment but deny to the most deserv-
ing amongst His creating the right
of humanity., Inhumane ourselves
we may not plead before the
Throne for the deliverance from
the inhumanity of others.”

ST. FESH 7 Hg oT :--

“I was born as a
blame was not mine.
die as a Hindu.”

Hindu. The
I will not

gU9 WETCHT Y &1 & faEr,
FqITh  FehT Swohl AT A~ IER

feare® 21 sl & omiwy
ifeq SEgwEm dgF) ofsq SR
AT # fm @ gt AR oy e
gfamn 7 ghowt & o feeere
g TgT F T wEr WA o @
T=aY &@@ar 41 for s9Wie gr T T
T, aEten & AP | gew qeT
P oY @Y o g9 aF T2 v =
THE om0 g 3 amma 2 oaix
TH TS HAO 3 | 3HH IJIE {
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[t g=< ozl g | & ag g Tigar § f@ o

fegam & &...... ...
O ? ML WEAL FT g% ®ET g ¢

af TAHT GET AT W1 ST | &

awigfa wEQT S,
TE ¢ M T TR 7 ol 7w " WRiET gt 9

g fefasme W oF@r odQ@ g

' far gt

foa fomg < &, afFa #ag
| wear g safem
ad wE A AR FAA

% %
al

§ 97 qgt A A S wicartaai
wi gieedl &1 A w¢ s faan
F& B W I W fawma far
qgr gx INAAY &, @FAewH §, Fai
WSl FrE @, WgT WA #YS &7

§ qARAgar g—awedr s g,
gl AT QA IIAT g, WTT AR
fooeft & a9 w@r & 1| 9@ M9TT |
W& =oT S & WA §—ag wEa
E & wwr % fm 8, fwasr
qar € 91 6 a8 qrEvedTsT Far

st gt fag : & T 9@ Sar

giw 2, fedt & o fasgw
grt

¥ & a3 ogmy g & AR
fag ¥ <% fafrec & Y Fqr
%Iﬁ'ﬁ‘?ﬂ' q‘{r!ﬁim;t{qoqﬁomm
T 2, TR AIRHT TEA 2} &
¥ qmEl ¥ §2F i #1 oA
I 9@ ) g\ @ g_m W §,
€ JIg @t &, ¥ A 7 F4v
S A org ? ag ar W @
TR afaws & |\ F gumar g
fr ooy & o WYY e T
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g € wiTr ag S fAw gu
g|ﬁm#\'olﬂ‘oq’qo T
SREET 91 | gg "o 97 UHo am
Y § Fay ST AU § | g9 /9 A
I § | ¥ ouwl @ g adqrs,
T FH gH HY aeEl FL THRA
g 7 e W YHEen Hie & g
g &, g ma W e @
foa® wig gFEET Q|

“Knowledge with character is a
power for evil only as has been
seen in so many instances. Talented
thieves and gentlemen rascals are
in the world. I prefer to be cheated
by others than to cheat others’

ST HRHY gEU # gEd AT g,

A & ¥ @Yo H, o ¥ wew

¢, W& amg A T & 1 I w
& wET | S ST foho femisw
g, SRl WM AT A 1 WU AL
AY § At 9g A &, A faquea
H GUg FW & | Afeq gq9 fag
F g FE A a1 gEar Aqr |
TH] AT H JHAR FHrew e
FT Hfgd & garar et ween @,
&+ g | & wal & g & Fgw &
ETHI FIX AT ATeq W ey
N @ feaie w oAw &

[ ——

18.45 hrs.

Release and re-arrest of member

MR. CHAIRMAN: I have to inform
the House that the following telegram
dated 23 February, 1983, addressed to
the Speaker, Lok Sabha, has been
received from the Superintendent of
Police, Sagar, M.P., today:—“Shri
Ram Prasad Ahirwar, Member of
Parliament, who was arrested on
22-2-1983 under sections 151/107/
116(3) Cr. P.C. was released on
23-2-1983. He has been re-arrested in
Crime No. 490/82 under section 143,
448 153 I.P.C. read with section 2 of
Prevention of Insult to National
Honour Act of 1971 of P.S. Kotwali,
Sagar, MP. and sent to jail till
24-2-1983.”

The House stands adjourned till
11 A.M. tomorrow,

18.46 hrs.

The Lok Sabhg then adjourned till
Eleven of the Clock on Friday, Feb-
ruary_ 25,  1983/Phalguna 6, 1904
(SAKA).
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